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Whena prima-taciecaseismadeouta 
criminal case is regiatored; three criminal 
eases have already been registered against 
delquent police officials. Except in one case, 
where the body was cremated, magisterial 
inquiries were initiated. Instructions have 
been issued to Delhi Administration that in an 
cases when a person dies in police custody, 
an inquiry by a Magistrate must be held. The 
Delhi police has further repotted that the 
post-mortem report is given to the relativas 
of the deceased whenever so demanded. 
The Delhi Administration has reported that 
no ex-gratia payment is made in such cases.

Release of Kashmiri Militants

1692. SHRI GURUDAS KAMAT: Will 
the Minister of HOME AFFAIRS be pleased 
to state the number of militants released in 
Jammu and Kashmir in exchange of hosr 
tages since January, 91 to October, 91?

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS­
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): A total of 10 persons were re­
leased by the Government of Jammu and 
Kashmir in exchange of hostages between 
January 1991 to October, 1991.

hit students with rifle butts;

(c) if so, the details thereof; and

(d) the action taken in the matter?

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS­
TR Y  O F HOME AFFAIRS (SHRI 
M.MJACOB): (a) to (d) The Delhi Police 
have reported that three students sustained 
simple injuries due to rash and negligent 
driving of a car by a resident of Village Okhia 
and in the resultant scuffle, two other per­
sons has assaulted the students. All the 
three accused were arrested. No student 
was hit with rifle butt or fired upon.

Power Projects Pendbig In A.P.

1694. SHRI DHARMABHIKSHAM: 
SHRI RAMA KRISHNA KON- 

ATHALA;

Win the Minister of POWER AND NON- 
CONVENTK>NAL ENERGY SOURCES be 
pleased to state:

(a) the details of the different power 
projects of Andhra Pradesh at present;

Lawlessness Jamla MIHIa Islamla 
University

(b) the details of the power projects of 
Andhra Pradesh pending clearance; and

1693. SHRI DHARMABHIKSHAM: WiH 
the Minister of HOME AFFAIRS be pleased 
to state:

(c) the steps taken for the early clear­
ance of these projects?

(a) whether outsiders perpetrated law­
lessness in the Jamia Miilia Islamic Univer­
sity Campus on November 7, 1991 resulting 
in injury to three students:

(b) whether the outsklers fired and also

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NON-CON- 
VENTIONAL ENERGY SOURCES (SHRI 
KALP NATH RAI): (a) The details are given 
betow:-
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/ HyM Pmtacts

SLNo Nameofthapmjoct CBDSCHnf
(N oXM W )

1 2 3

1. Machkund 3x17
3x21.7

2. T.B. Dam and Hampi 4x9
4x9

3. Nizamsagar 2x5

4. Upper Sileru Stage-1 2x60

5. Lower Saeru 4x115

6. Nagaijunasagar 1x110
7x100

7. Nagai^nasagar Right 
Canal P.H.

3x30

8. Srisalafn 7x110

9. Donkwayi Canal P.H. 1x25

10. r>___ t___ m n  n  rlrocnainpaa 3x9

11. MniHydel Stations 6x0.22
3x0.23
2x0.50

a Thennai ProfBcts

1. Kothangudem'A’ 4x60

2. Kolhangudem S ’ 2x110

3. Kothangudem ‘C 2x110

4. Ramagundafn *B* 1x62.5

5. VltqrawadaStqgH 2x210
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SLNo Name of the project Capacity
(NoXhSW)

1 2 3

6. Vijayawada Stage-ll 2x210

7. NeNore 1x30

m Gas Projects

1. Vijjeswaram Stage-1 2x33

00 Detaib of Power Projects Under Execution in Andhra Pradesh

SLNo, A/ama of tfte Project Capacity 
Cm m o

HydelProjecIs

1. Andhra Pradesh Power 
House at Balimela

2x30

2. Penna Ahobilam 2x10

3. Nagarjunasagar Left 
Canal Power House

2x30

4. UpeerSiieruStagell 2x60

5. Singur HES 2x7.5

6. Srisailam Left Bank 
Power House

6x150

Thermal Poijects:

1. Rayalaseema T.P.S. near 
Muddanur Stage-1

2x210

2. ^ayaw|KlaT.P.S. 2x210

Gas Project

1. Gas based Thermal Power 
Statbn near Vigeshwaram 
Stage-i

3x33
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(c): AH oflbrt at made by th« Contral 
Electricity Authority to accord techno-eco­
nomic clearance to the proposals received 
from the StateGovemments as expeditiously 
a possble) After techno-economic clear­
ance from CEA, the project is processed In 
Planning Commission for investment ap­
proval

(Tfanstotibn]

Pay Phone Card System in Post Offices

1695. SHRIGOVINDRAO NIKAM: Will 
the Minister of COMMUNICATIONS tw 
pleased to state;

(a) whether pay phone card system has 
been introduced by the Government for 
maiung local and S.T.D. phone calls;

(b) if so. whether Government propose 
to provide such facility ki every post office 
and at public places; and

(c) if so. the details thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF OOMMUNICATIONS (SHRI

P.V. RANGAYYA NAIDU): (a) Yes, Sir,

(b) and (c). The proposal envisages 
provision of card operated pay phones at 
important public places including big post 
offices.

[EngKsHi

Communal Riot*

1696. SHRI ASHOK ANANDRAC 
DESHMUKH: WiH the Minister of HOME 
AFFAW^ be pleased to state:

(a) the numberof riotsthattook place in 
the country during the last six months; and

(b) the numberof persons killed in these 
rk>ts?

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARYAFFAIRS 
AND MINISTER OF STATE IN THE MINIS­
TRY OF HOME AFFAIRS: (a) and (b)Onthe 
basis of available infomtation, particulars erf 
major communal rkits in the country from 1 
May to 31 October, 1991 are as foHows:-

NamBolthepface Numberof parsons 
KShd

1 2

ANDHRA PRADESH:

Hyderabad (Sept.22-28) 5

BIHAR

Chakiadharpur 5
(DisIL Singhum (8 J.91)

GUJARAT

Bioach Town (July 23-24) 4

Jambusar (July 23-24) 3


